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enunciated the principle. About the
actual details of the establishment of
the so-called communication centre,
our envoys have been dn touch with
the Governments concerned.

—_—

12.11 hrs,

STATEMENT RE. ATTACK BY -
PAKISTAN FORCES ON KUTCH
BORDER

Mr. Speaker: I have received notice
of an adjournment motion by Shri
Nath Pai, Shri Prakash Vir Shastri,
Shri Mani Ram Bagri, Shri B. Singh
Utiya, Shri Hukam Chand Kachwai,
Dr. Ram Minohar Lohia, Shri Kishen
Pattnayak, Shri Tridib Kumar Chau-
dhuri, Shri H. N. Mukerjee, Shri Pra-
bHat Kar snd Shri P. K. Vasudevan.
Nair. Similarly, T have received cal-
ling attentitn notices from a  large
number of hon. Members, about 32 of
them, calling the attention of the
Minister of Defence to the situation
arising out of the attack by Pakistani
forces at Kuich border. Yesterday
evening I have got intimation from the
hon. Defence Minister that he proposes
to make g statement here voluntarily..
Now, I will allow him to make that
statement, as he has proposed. ¢

At this stage I want to suggest one
or two points for the consideration of
the House. As has been rightly des-
cribed by hon. Members, because of
this attack Ly the Pakistani forces, we
are passing through a very difficult
situation. Instead of allowing calling,
attentlion nolices or motion for adjoun-.
ment on this delicate subject. I think
it would be better for the Government:
to make some proposal tp consult the
members from time to time, sit with
them, give them all the .information
and, as far as possible, the steps they
propose to iake, so that the members.
might feel re-assured that everything.
possible is being done. To the Mem-
bers a'so T would suggest that when-.
ever they want some information they.
might just meet the Minister and get
informaion on those points on which,
they feel concerned. T am not ruling.
out other things 'but in .the . present
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circumstances. I  hope the House
would agree that instead of discussing
motiong for adjournment or calling
attention notices, this would be a
better procedure. Now we ought 1o
proceed very carefully because we are
passing through a very gifficult gitua-
tion at this moment. We have to pool
all our resources as a nation to meet
the challenge that is before the coun-
try.

Shri P. K. Deo (Kalahandi): The
motion for adjournment is a censure
motion on the Government whereas,
the calling attention notice is a s:mple
notice which seeks infformation.

‘Mr. Speaker: 1 am asking the M.lnis-
ter to make the statement.

Shri Nath Pai (Rajapur): Every-
thing will depend on the nature of the
statement.

The Minister of Defence (Shri ¥. B.
Chavan): On the morning of Saturday,
24th April 1965, Pakistan forces con»
sisting of approximately one Infantry
Brigade supported by tanks attacked
one of our temporary positions pt
poinit 84, 24 miles to the west of Chak-
bet. Our troops which consisted of.
an Infantry Coy put-up stiff resistantel
and after some casualties had been:
teken and inflited on Pakistan Fors
ces,  pulled out to a more suitable
position, Pakistan forces then  also:
withdrew to their own side of the!
border, perhaps for the purposes of
reorganisation, This wags the first time:
that ‘an altadk with armour had beew
made on our Forces. Our Intelligence!
also gave us information that ‘Pakistam
hadiorderéd general mobilisation =ndr
had moved troops from their ‘perman-i
ent locations. They had also recalled;
men from leave, stopped leave gnd re--
called reservists. It was further re-.
ported that they were training larger,
number of- Rszaknrs 'and Mujahids. S

o'l

- ¥n view of ‘thig serious situation®

ordered an alert by our Arme&i
Forcqs and this has necessitated cey-:

tain moves plug atoppage of leave and’
recall of personuel on leave I fegl
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that these measures are necessary in
view of Pakistan’s gction, both in the
Rann of Kutch and in ordering gene-
ral mobilisation.

3. Again on the evening of Sunday,
25th April, 1985, Pakistan Forces with
tanks mounted an attack on our posi-
tion at Biarbet, about 6 miles on our
side of the border. This attack was
beaten back with losses to the oppos-
ing forces. This morning’s news
states that Pakistan is again attacking
Biarbet with a Brigade of Infantry
and a sizeable force of armour,

4. We are undoubtedly passing
through difficult times. ButI am
heartened by the fact that the morale
of our people and the Forces is high
ang they are determined to resist any
affront to our sovereignty and territo-
rial integrity at any cast. The House
will, T am sure, agree that nothing
should be said or done at this time
that is likely to make the task of those
who are engaged in ensuring our se-
curity difficult.

Mr. Speaker: I might allow one
question to leaders of all groups.

Bhri Nath Pai: Mr. Speaker, it is
oot the question of just a question
being allowed. One would endorse
hat we shall refrain from saying or
doing anything that may adversely
affect those who are engaged in that
teavy responsibility. I am at one
with the Defence Minister in that, We
also share the anxlety you expressed;
but under this anxiety and because
the situation ig grave, the culpable

‘- Railureg of the Government which are
Qausing these difficulties cannot be
dgnored. ... (Interruption). Mr. Spea-
ker, T shall not be silent. This House
was told bv us that if they want that
we reallv Tollow this gdvice, the snip-
Ing will have to be stopped and we
will have to be. heard just as we gre
hearing them. It is a gravity that
ghould anoly to all. We are not golng
o be terroriced or bamboozled like
That.

On the 20:h of last month in these
“mards I calizd the attention of the
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Defence Minister during the debate on
the Defence Ministry’s Demands and
no reply was given:—

‘Pakistan has very recently grab-
bed 18,000 sguare acres in Kutch
and I hope that the Minister wiil
be in a position perhaps 10 say
that it has now been recovered.”

Not even an acknowledgement was
made; not even an admission was

made. The House was kept in the
dark,

I want to ask one or iwo questions
while pledging, as you say—whatever
others may think—that we shall have
to stand united in the face of this

-grave peril. But this anxiety of the

country to stand united will have to
be taken extremely seriously by the
Government ang this continued pusil-
lanimity, lack of imagination, being
engaged in party feuds when the
nation is in danger will have to be re-
ctified and our eagernesg to stand
united cannot be allowed for the
failureg of a panty.

May I ask these questions: Is it not
a fact that in 1960 when Shri Swaran
Singh signed an agreement with
Ljeutenant-Genera] Sheikh, Mr. Sheikh ,
gave a warning of Pakistan’s claims
on the Runn of Kutch and Shri
Bwaran Singh signed the document
accepting that there Is a dispute?
During these five years what did we
do to settle it by negotiations? In view
o! the fact that Pakistan wag staking
such large claims on the pattern of
China, what were the military pre-
parations? Today the thing we are
told, even confidentially, is that losis-
tically the rnemv is hoiter placed For
17 years, China wag regarded as enemv
No. 1 and we were told that, therfore,
China could take us by surprise, Now,
it is the gtory in the reverse ‘The
roads were being built and thev <ay,
*“We discovered them recentlv” That
wag the storv the Housze wne githi red
tn remarding tha  Akeai Chin ronA,
Yt 1= tha same tragie storv hring  ro-
paated saving, *We are taken hv sur-
prise. The enemy has loristic advan-
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tage over us. What can we do?.
If Pakistan gave this notice in 1960,
either we should have diplomaticaliy
resolved it or by being militarily pre-
pared knowing their  propensity to
depend upon force.

Then, I want to ask another thing.
During the past two months, apart
from my humble warning in the
House. ...

Mr. Speaker: Now, he should....

Shri Nath Pai: Mr. Speaker, Sir,
I am not admitting that this will be
disallowed at all, We want to support
the Government to the extent that it
wants to gtand firmly before Pakistan.
But we do not want to be told that we
withdraw to a more suitable position.
Why don't they go and hit at Pakistan?
We are not getting agitated; the
Pakistanis will respect our contention
about negotiations and all that has be-
come 3 pattern and the enemy comes
and occupies our territory, What is the
reply of Mr. Shastri? It is: we shall
not negotiate till it withdraws. He
will be sitting and  discussing with
them but it does not hurt them jf Mr
Shastri does not talk. What do vou
do to take back the position? If you
are pot at advantage in the Rann of

Kutch, ecertainly we have a long
border ang we can do it. Thig is no
threatening; this is no chauvinstic

nationalism. This is making a poten-
tia] aggressor understand the langu-ge,
the onlv language he knows. Prof.
Mukerjee gaid that they have been
nibbling a* our frontier. They have
storted now gobbling our  frontier.
What are ‘we going to do? Will Mr.
Chavan tell ug that, with the unani-
mous support behind him, if nece -
garv, at a point of our advantage
which It not in the Rann of Kutch,
where Tndia thinks she ean, she will
hit nt Pakistan? That is what we want.
Let the Government come with some
murh aszurance, S'v. T abide hv your
ruling—T sha'l nnt ¢o into details—
and T understand the agony which the
whale nation is feeling ....(Interrup-
tion),
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Mr. Speaker: Would he kindly listen
to me? Many of the Members might
be agreeing with him. TPut _.hould
all that he wants be done in a smallcr
committee or should it bc done here?
I have no objection to the assurance
being given. He must be assured and
so should others be given assurance.
They must know the facts as well, I
entirely agree with Mr. Nath Pai in
many respects, But woulg it be ad-
visable or in ‘he interest of the coun-
try that it should all be dan> here?
Shri Mukerjee. (Interruption).

Shri Nath Pai: If we are not satis-
fied in the commitice, wc wili hLave
the freedom of coming hera. !f :licy
are serious, they have to take us into
confidence. ...

Shri S, M. Banerjee (Kanpur):

They have to take the entire House
into confidence,
Shri H. N. Mukerjee (Calcutta

Central): What I wish to submit is
this, I am sure that, in snite of the
very provocative atmosphere which has
been created by the disgraceful goings
—on of Pakistan in spite of all that,
it is our unanimous desire that we say
or do nothing in thi; House or outside
which makes a difficult and delicate
situation more gqifficult and delicate
for us. But I gay at the same time
that, when Parliament is in session,
it is certainly necessary to have at
least some assessment of the kind of
default on the part of Government
which perhaps has enableg Pakistan to-
go aheaq in its provocative and ag-
gressive activities against us. I do
not wish that discusion to be conduct-
ed in a manner which would not help-
our country, I do not wish also to
see an atmosphere creatrd where we
say ag mv friend Shri Nath Pai, said
rather unfortunately that we go all out
80 to spenk arainst Pakistan because
she is behaving egregiously—1 know
Pakistan has been behaving eg=sgious.
ly for a long time—but our tradition
and riot only our tradition....(Inter-
ruption) .
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Mr. Speaker: Order, order.

Shri H. N. Mukerjee: The path of
wisdom is that in regard to a sister
country like Pakistan we do not glibly
talk about a war with that area,
Somebody here might have ihe gump-
tion to say that we may welcome con-
flict with PPakistan. But 1 gsay here
ang I think almost the entire House
would agree with me, that we should
not lightly talk in that kind of way.
‘That is why we should not lightly talk
about war or something like that.
It is necessary that the House expres-
ses itself. There are many questions
which likely to arise if gerious opera-
tions against Pakistan have 1o be con-
.ducted. If that unfortunate eventu-
ality has to be faced it cannot be done
merely by way of little meetings here
and there between a few people from
this side ang Members of Government;
it cannot be done in that way. Other
questions would also arise, For instan-
ce, if there is a war between Tndia
and Pakistan,—and a foreign corres-
pondent is reported to have said that
jt is not a frontier skirmish but a
bloody war; if that is so.—all kinds of
repercussions can take place inside
our country. There are minorities in
our country and all that sort of thing;
I neeq not go into those things. Many
problems are involved and therfore,
we have to behave with a proper sensc
of statesmanship. That is why it is
necessary to have two things, One is
to reassure the people..... .

st TRTCCAR (FEAT) - weEw
Ry, AT aEeg #y feaar e
fear mar %7

wSIR W ¢ W wEe 33
o | T AR e wgy € fE
fo w1 wwa fear @, ST M H e A g
o forr w4 fear @, A wE
T X7

A} TRACAR W A AT FHY

o fag ammaeaT g fF g
g ferar wwm frmm mar )
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weaw wea ;o w1 awg e
TAT @, 39 K qEA ]

Shri H. N. Mukerjee: I was submit- -
ting that two things have to be done
as quickly as ever that is possible.
One is to tell the world that India
is not going to take this kind of
Pakistani activily lying down. This
we have got to tell the world and
with complete unanimity. And the
other thing is to make sure and give
a declaration on behalf of all the
people of our country, Hindus, Mus-
lims and Christians and all, that we
are here combined on this issue, and
if Pakistan continue in this kind of
egregious activity, she will have to
be taught a lesson. But this has to
be done with a due sense of the
delicacy and the difficulty of the
situation, with a due sense of our
responsibility to our own citizens,
with a due sense of the repercus-
sions which can take place inside our’
country as well as in the international
sphere; it has to be done with a cer-
tain kind of responsibility which I’
hope we are able to muster. But’
since we are a couniry with a demo-
cratic system and since Parliament.
is meeting as a matter of fact, when.
this kind of Pakistani activity takes,
place, it is only fair, and it is abso-
lutely imperative, that Parliament
discusses this matter and gives Gov-
ernment that sanction and that autho-,
rity with which it can -go ahead and
be completely sure of the supports,
of the country, and, therefore confi-.
dently it can proceed in those tasks
which I do hope that Government
also like the rest of us have in view
in regard to this Pakistani activily..

Mr. Speaker: What is the -proposal
of the hon. Member?

Shri H. N. Mukerjee: I suggest that
a discussion, therefore, is rlecessary’
so that Parliament’s mind ‘can be
declared to the Government. to the
country and to the world. A discus-i
sion is necessary. It is not by means
of private discussions between indi-"
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viduals, it is not by means of any-
thing like that that we can proceed.

My submission to you, therefore is
that there should be a proper discus-
sion, and that Government should
come forward to give some time for
discussion so that on this issue Par-
liament can speak out its mind.

Shri Narendra Singh Mahida
(Anand): On a point of order. Rule
248 (1) reads thus:

“On a request made by the
Leader of the House, the Speaker
shall fix a day or part thereof
for sitting of the House in
secret.”,

If the Leader of the House takes
us into confidence, we can discuss
this matter and give full powers to
the Leader of the House to do what-
ever is necessary.

Shri P. K. Deo: While offering un-
gqualified and patriotic support to
this cause that the integrity of India
has to be preserved at any cost, from
this side of the House, I beg to sub-
mit that this House has to be taken
into confidence. A free and frank
.discussion is the Dbiggest asset of
democracy. If this matter will be
discussed in the House, Government
will get the full support of the entire
country.

In this regard, I would like to
draw your attention to the fact that
there was a discussion in the House
.of Commons immediately after the
.debacle at Dunkirk, and that was
how the entire nation was roused
like one man. Similarly, what hap-
‘pened here in 1862 when there was
the Chinese aggression. The entire
country stood as one man behind the
Prime Minister. So, it is imperative
"that there should be a free and frank
.discussion' in this House, and if that
is done, Government will d&raw
strength from the people and they
swill have the full support of the
-entire country for any move that
‘they contemplate to tackle this diffi-
seult -situation. -
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Several hon. Members rose—

Mr, Speaker: If one member from
every Group speaks, that would be
sufficient.

Shri Suremdranath Dwivedy (Ken-
drapara): I think your proposal or
suggestion for a small committee
will not serve any purpose.

Mr. Speaker: I was not intending
to form or constitute any committee
and ask certain members to be there.
I had only suggested that there might
be more frequent consultations with
the leaders of the Groups. When
the leaders of the Groups are ‘taken
into confidence, they can go and talk
to their party members.

Shri Surendranath Dwivedy: Gov-
ernment themselves should have done
it, but they have not so far done it.
Now the whole country is seized of
the problem, Parliament is sitting It
is highly necessary that we should
discuss it. It is not a question of
war. Shri Nath Pai never suggested
that. He pleaded for some retali-
atory action. That is indeed what
the country wants.

We may not discuss military ope
rations or military preparations, But
taking into account the sitution, the
country must be mobilised, the peo-
ple must be mobilised for the purpose.

As far as this country is concerned,
we know how Pakistan is behaving.
There are espionage-centres function-
ing here. Their consulates in Shil-
long and Calcutta have been accused
of actively participating in such acti-
vities. Are we not going to take any
action to close down those consulates
or restrict their activities in Delhi
and other places? We want to give
proper direction to Government in
this matter.

Mr. Speaker. I have not barred
other discussion of such kind. In this
statement of mine, I was only talking
of the adjournment motion and the
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Mr, Speaker:
call attention notice; Members are
more aware than myself that if that
discussion were to take place every
kind of statement would be made,
assertions would be made, suggestions
would be made and that might make
the matter more complicatedq (Inter-

it avmt (fgame) : weaw wEEw,
SATET dIE A FET FAT AT AT a4t
a ¥g W § | #7 wAq ader
frear 81

ruptions). Order, order.

s gew W AW (W) ;- a
FIHTT AT T8 & | QEY g H A4y
feaT s

Q% ATWAIG @A : XH § SI69e-
A STTET P AFA

A Fo Fay (V) : AR
&6 9T gWAT AT g1

Mr. Speaker: We should not take
any decisions in excitement.

ot w> ¥> fav: 97 % 2 g
&1 €1 94 ¥g9 A8, How is it possible?

We want to have a proper discussion,

W REAW : 4g WY a1 qreer §
7 & qe% < guer g1 § At few Ay
¥ 99 ¥ geraT 1 fow ger 9T sanEn
S I F At qg AL ged

oft W (weitry ) : q& Ty F Wl
= wfe 8 ;

Mr. Speuker: Order, order. Unless
I identify a Member, no one shall

speak.

oft Wik : & oo & ¥ e a7 wmafa
w3 fr azt w faoia fRdY srsao
T FX IET T qFAT &

WWN WNAQ : 37T AAEE A
9 a ¥ T, ar o9 & fe W)
M sgagadi ) fov
OTIF AHA @ W T ag o, & %
Q& ot &, QA #g ¥ wrd A anfew
aff § )

WeqR RENAT ¢ WSO, TR AEAE
g1 % wa & ATEY wRTAT g 1 WS "

Ffgd Fr FgAT ATRA & | F AT Hr AT
q7 F 9T

st anTt : et 9w 2w & fam A
T@R....

R REWRT : NT WY R qOAT
ATAIG TAATEY | T FAT FIAT AT
-4l

oft argft : & wrgar g qo e
# areraer AR 9 W A A w=f w9
WX 39 F @ woEq A fasd b
wifs ag st ara ofors @ ag TaT
Aifs w1 7d=T §, IR IG FEAC A
g, AT S 7w g, g fafe
#t g fard), 9@ #90 ¥ gur «13
FEaTE & gar1 fR AAOX § s
# e Afad F A § 1 IT Afaw
Y A ¥ AW A FANT ) WA 2w
T @ I a9 Afaat w fawran
Faam e oo y o s fH
WY &A@ T fewAr sy
TR AZFCAETANE 27 &
Famat #Y Ao HA ¥ wifzr &
qq & & AT IF AG TGT A
T g} faq g @ amar @1 s dtr
arw @ A gl foar gl 3 1 g
wfar#Td A7 FT AW ) g ¥ @
qIET I F ATefeaa & % w9
w0 wF 5 g9 I Q@ e 3
f& g 2a ¥ iR AR @
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T Aifa w1 qwH | W F o7 W
sred) g ay Aifa & qfada #01 wT
2w ¥ fegg & aw w98 W wret
BIFIFY T 78 TE SILAT 9T G s
| g

oft yemae st (faseie)
Heqe WRIed, Wiy 7 1 fawm ow
qEATE F gva-y ¥ qaa & g 99 =
FI GETEAET T A 6T TEAL F /AT
afgd | oY famr & 8 S wme
Y wrard foft g€ & & W g
I ST ¥ wAwa war g Afe
A @ g9 ¥ A F7 W GG F0F
/T A & ATA qg WTHEATEE AT 2T
g & 7 oo & wfeg €0 &7 &7 5@
¥ITW TH T 1 IHET AgE A9 I
famm & @ T & | WU qg FewAT
wiq wfigss ® 7 w3 f& ofce egmm
seara 1 e #3 foar @ Ak agt
IF 9T F91 g5 AV q&F FR0 q_T Q@
AN YA IAEMAE T o\ ALY
& a1 g F fgdt #1 e 99 w@iw o
Tt aF UG T T F7 7 T 9 7Y
ZT "FT FT VA §, WO F1 THIO NI
f& g &1w Y fegfa &7 g &
AT FIFTT 7 LW &1 WEAT I @AWY
&1 qu guus 7@ fa, afew 2w o
Wt e & v @Y fofy § e
#1 W HOAT S@aar #7 ¢ &
ot 8 3 & 77 Fu | T qwt
a3y aer a8 § & fow i« ew
FFAT AR § I T | F4ATIE Harew
AR g WA A §H AT T AEA W
M M) mgead fe w1 oI afer
F1 IR T8 ATEL T TEAT FT WIC
& o 2 fow A e ¥ arfee
*F ATE] WTEHT AR F AT TIW FT
na, A fom sfew 1 agr ¥ gemr
@I IY E FIO AT A T T AT
fear mar
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W WEAY ¢ WY YA A9
qaed | gTY Al #Y W gRT B
¥ A OE

oft SETITT qrest ¢ A A &
ey ag ¢ & 99 W @R I’
ST 4 fF 25 s A qrfeearET
JE agt wr v off 9T 5w Wi 7 A
g AR & geww qrow gE, W@
@ &1 99 g8 9a1 47 6 sz 9
¥ 30 feanfrer Rarfer & arfeent
¥ o awT gaTs wgT & foan @ ol
& g W W FOFPRT F FFAT ¢ |
XA 99 Tofadl & 9T /X W9 98
qiea & {5 g # w9l 7 ), Faw v
B @Y A ¥ I3 FT fAEIT F
forar 9, @ 9% T A AEATHT wT
LRI NI G AL O U
qT €19 | AT 87 A1 AT fored-
af@l &1 era g wR @ ag w3
war & fF a1 ot gaw @ 9= A
g & fedl 1 g A wW "X
gfyaww ¥ ag =91 T =ifed, =
@ et o 9 ¥ & o

e WEEE : ®&{T & qEeade X

I %t g 7 57 q o 99 7@
& o g

oft gorow fag : (TwAT) & WY
§® ®EAT WA §

wETR WEAY @ 4R a1d a4 {qfA7,
& qra & ot AT § 1 st we s
3BT ATEY | HH TEHE ¥ O AN
ffd, vz ww T ¥ §9 wgfawa
g S|

oft gororwr fag ¢ & g arEt A
aTH ¥ qIIAT 9wgar g |
Shri Frank Anthony rose—

Mr. Speaker: I will call the hon.
Member later.
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Shri Frank Antheny (Nominated-
Anglo-Indian): Before Government is
asked to state their view, may I
say a few words.

ot o ¥o Tay : 73 W w1 wATH
WY T AW W oFA R

ot gew =T weEw : ey fafae
W a9 A g

The Prime Minister and Minister
of Atomic Energy (Shri Lal Bahadur
Shastri): I can very well realise the
feelings of hon. Members, and keep-
ing that in view, I shall have no ob-
jection to a discussion being held in
the House. But I would appeal te
the Members of the Opposition that
sufficient restraint will have to be
exercised by them. Even if it is a
secret session, even then, I would
very much like that the national pur-
pose should be kept in view,

Then I would again like to make
this appeal, that after that, this mat-
ter should not be raised again and
again in the House.

Shri Nath Pal: That will depend
on developments on the border.

Shri Lal Bahadur Shastri: After all,
now that the military are operating,
it would certainly not be advisable
to frequently raise issues which would
create further difficulties. We will
have to leave it to them to deal with
the situation as they think best.

An hon. Member: No secret session.

Some Hon. Members rose—

Shri Narendra Singh Mahida:
a point order.

W WY : §H a1 97 a1 g
@iz § WX TEEEE € a1 F1 AT
3 fFogw w gew ¥ feawwa &%

On

Some hon. Members: Open session.
werw Wi - 0F W ag & TR

o % ¥  m AfE dwE g

werdz W @k WEd
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Shri Lal Bahadur Shastri: Secret
session.
Mr. Speaker: The rule is No. 248,
and it reads:
“On a request made by the
Leader of the House, the

Speaker shall fix a day or part
thereof for sitting of the House
in secret.”

So, we take it that this request has
been made now.

offt foqw qeemaw  (|FEEgT) -
ke ¥ ¥qT W 2nm |

Shri Maurya: Let it be an
session.

open

Mr. Speaker: We will have a secret
session. When is it to be held?

The Minister of Parliamentary
Affairs (Shri Satya Narayan Sinha):
We want a clarification from you.
About the secret session, we are all
agreed.

Shri Daji (Indore):
agree.

We do not

Mr. Speaker: Order, order. It has
been decided.

Shri Satya Narayan Sinha:
about its publicity in the press?

What

Shri Daji: The situation is really
very grim, and we are all united in
this matter. The situation wag at
leasl as grave or graver in 1862 when
the Chinese aggression took place,
and their armies marched to foothills
of Assam. Even then we had a full-
fledged discussion in the House. We
have nothing to hide. I think Gov-
ernment will benefit by the unani-
mous support we give, and we will
also do our duty by the nation. There
is no question of a secret session. Let
us not give so much importance to
Pakistan. We will certainly fight
and hurl back their attack. I am,
therefore, opposed to the suggestion.
There is no reason or logic. Even at
the time of Dunkirk, the House of
Commons had no secrel session. They
discussed it in the open.
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Shri Brij Raj Singh: You called ‘ﬁl-“w Ty o Y

Pri ini .
:::;1 d:;nip.now the rime Minister ey i G QI S 3

[ qmar Aar |

Mr. Speaker: If the Prime Minister w

stands up, he will have to yield. He ener q-!'-}-;q WO ogww ¥ ady
can wait. T will call him, . . )
wrar fe fee o & w7 7% K A

Shri Lal Bahadur Shastri: Because ;
it was suggested by the other side— AL SN fe &0 T oz =

one or two of the hon. Members said IS | TTUW ¥ UF AT T2 &Y

so—I said I had no objection to a1 gfv wrxw fafawer @gre @ A
having a secret session. But if they |
so desire that there should be no 1%

secret session . . . ot Wiwe W@ dewr  (FeT)
Some Hon. Members: Open session.  ga& 3@ A W Ava< T Y, AR
Shri Lal Bahadur Shastri: I would #Y&1 fagr, gt Jar *r @y 48

like to appeal . . . faer a |
Shri Surendranath Dwivedy: It will
be desirable to have a secret session WETH WEWAT : WITF AT FY I

because the military is already in ar § |
operation as the Prime Minister said,

and we do not want . . . (Interrup- *1 W A AT : TUH WAV
tions). F a7 QY WX FEET @ U |

Mr. Speaker: That is the difficulty
now. The demand comes from the m"@'ﬂi =T AU fog

Opposition. The Leader of the House guq 5y & | WX UIT TAFT WS |
accedes to it. Then there is differ- - . 3 e
ence of opinion. At least other Mem- kAl ¥ w W@' Sl W I
bers of groups should abide by what ¢ far guTar oW gt &, o« & 9%
is said by their lcader. Fgar § f& mo A £ g Ay
Shri P. K Deo: By having a sec-  ag #ga § f @3 aw &wrel | ¥ QY

ret session, we will be having it for . :
' : AH At I FHFAT | TF FoAT )
the first time in Parliament, and un- - ' e

necessarily ‘we are going to intensify .

the gravity and create panic. ot garaw F“‘E ax II ™
Shel H N, Muker} T AE ¢ AR AL W A oF faE
Shri H. N. Mukerjee rose— o Wi & T - o«
Shri Brij Raj Singh: You have not Y fegr TaT TEET =~

permitted me. I was on my feet. Eﬁ wrwT aa‘r . fqr(ﬁiﬂ kS

vou had called me. Chance is being a1 sV &, AfeA gt a1

given to otlers. fau 9 ¥ ¥ woETT ALY AT R 0

Mr. Speaker: I will come to him. wa freT a3 ﬁﬁltﬁ 1952

ot &@hF: gEl WE oA e ¥ HYeNYE 7 aE ¥ gw an faeema
e foar v @ &, g WE A g e e A iww w7 faar @ W
fear amar | wofoe & amw wreE wTAT g Wi gY9 W & 1 99 &wa gl
£ aCFTC 7 A oo A& g€ ], g Awn
(Shri Maurya then left the House) F1 T AFK Fg T o7@T ¥ I7AH

st TRTITAE ¢ AT AT W fiFaT | wAEATTeET Adven Ar fawer ?
LB B9 U qd ama ¥ gEer guran
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(4t garsr faz]

3G gUA ¥ gH F1 919 g2AT 921, WK
gAY wodr w5 Sfear @ &
qX 39 aF 1 & YO FAT T gA A
fear f& gard gt & Sift =
frerer argx w¢ faar st o &Y smar
# @ aw o gmr wmd i,
g wfeg 78 | v frae @ B @R
AT H AET & qTHA UF qU9 @l FAar
2 A 39 9T wuA A& v at S
F HAET F g7 93947 § WK TG
AR SR 1O 1 1 - S

WS WEEY : AT HOAT qadrer
g FfeT

sy fag: ¥ faasw @
f %Y & 19 9T W TERY T AT
sfrr mdiamm fra e v wm
A H gL qET I A AN A
fegwe s afgg #17 @ I @
feaew =+ wfgy foma &
I IR F GEN I TF & T
&1 a1 SO IR 9 1 g, MifE
AT & T AT qTHT AGT B |
zafay gw w1ga & & o= g a1 B
9 ¥ A W Iad faeda s fean
T Y FAAT GEH ¥ FQA0d qaoqd FC
% fr qua T F a9 AR B A
® & wfae & g 5 ogen
Hfagvw AT Ifge w17 ST &1 &9
Tt gAar srfgw o

off RYATATT : W Sgawqr &7
T g

WeqA WEAW : WA FH qATH T
A1 foFaar agq srE | 5 93 feawna
ar SET gnmod

st vRTaA ¢ & A fame ¥
SUTRT AR AGY AT M
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Shri Kapur Singh (Ludhiana): I
want to make a very brief submission
about this proposal for a secret ses-
sion. Firstly, no formal request, as
the rule contemplates, has been made
from the proper quarters for a sec-
ret session. Some suggestion was
made from this side, which was in-
competent, and then the hon. Leader
of the House said that he would be
willing to accept it. Therefore, I
say that this question has not for-
mally been raised, and accordingly
no formal decision, which is final,
has been made on it

On the material aspect of this ques-
tion, I wish to say that a secret ses-
gion is undesirable from more than
one point of view, Firstly, a secret
session gives an impression of a state
of consternation in:this Parliament.
That impression should be avoided.
Secondly, a secret session is liable
to give rise to a crop of rumours,
mostly unfounded and harmful. Third-
ly, a secret session also, to my mind,
is somewhat derogatory to the dig-
nity of this Parliament which is
capable of discussing all questions—
no matter how grave-—openly and
within the knowing of the whole
world.

For these three reasons, I urge that
a secret session should not be held.
(Interruption).

Mr. Speaker: Order, order. Shri
Rameshwaranand.
off AT . A fEza g
AN FT AREATE A AT A &
Tt & AT W AF JwaTE FT OHYAT

Fooq 2 1 fwagy¥dw g
# gHT G 7 L OF mardt ¥ Sy

T wgEaT o 41 3 a0 ¥ @
F T UF TSI §%¢ & HAALITLFLTF
oAt & agra e Tifze | 3w fag
A ¥ W " W v g afew
# at sgar g & w9 Jwan & o Jwr
fed Ot 7o gy =0F M AT, 79
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AT g7 { TFIAT F GF | TF UL F
gET F g g | ag Hif B
Aeram A gfae fd st uds
wT F7 F7 foqr 1 3% |

Shri S. M. Banerjee: I am sorry
I have to oppose both the suggestions.
Sir, a very nice suggestion was made
by you for the appointment of small
committee to discuss this. (Inter-
ruption).

Mr. Speaker: Order, order.

Shri §. M. Banerjee: About the
secret session also, I opposa it for
two reasons.

Mr, Speaker: There is no question
©of discussing it now. The Govern-
ment has agreed that it is propared
to have an open session.

Shri §. M. Banerjee: The secret
session should not be held, and it
should not be even on an adjourn-
ment motion, Let a proper motion
come from the Government, Let
there be a discussion on it. Even for
an Adjournment Motion, we get only
for two and a half hours. So, let a
proper motion come from the Gov-
ernment and let discuss it, so that
Pakistan will know our mind that
they cannot get away like this. So,
a motion must come from the Gov-
ernment, on behalf of the Govern-
ment, and than let us discuss it for
three days.

Shri Frank Anthony: For once I
am in agreement with my hon. friend
Shri Banerjee. I feel that this is
much grave a matter to be the sub-
ject of an adjournment motion; with
due respect to my hon. friend Shri
Nath Pai, it will only confuse the
issue, whether the Government has
been culpable with regard to proper

military  arrangements vis-a-vis
Kutch. It is not the issue before us.
It is a much graver issue. (Interrup-

tion). I feel that the Prime Minister
ter should agree to make a motion on
Wednesday, to discuss the matler. It
is very necessary that we should

439 (Ai) LSD—4.
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openly give notice not only to Pakis-
tan in this matter because 1 feel
Pakistan is now playing the Chinese
some; we have to give them notice.
I agree with my hon. friend Shri
Mukerjee that we must not talk
glibly of war. ...

Shri Nath Pai:
war?

Shri Surendranath Dwivedy:
is gross misrepresentation.
ruption).

Shri Nath Pai:
in this House?

Who talked about

This
(Inter-

Who talked of war

Mr. Speaker: Order, order.

Shrl Frank Anthony: Let me finish.
I say that we must give notice by our
presenling a completely uniteq front
in this House. Clamour is not going
to help us: shouting at one another
is not going to help us. Let us give
notice: it will be a question of our
basis policy. The discussion today on
any censure motion will be wunreal,
because we do not knew what the
military avpreciation is. Some of us
may huve scme little idea; we appa-
rently are not in a position of logis-
tic advantage. It will now have to
be a question along our whole fron-
tiers. We wili have to give notice
to Pakistan and China that we wure
not going to take anything lying-
down: every time: you hit us once,
we hit you twice. If it esgcalates
into z war—God forbid—that will be
a matter which has to be gone into
(Interruption)

Mr. Speaker: Order, order.

Shri Frank Anthony: Let us nave
a discussion en Wednesday on =&
motion made by the Prime Minister.

Shri Lal Bahadur Shastri: As 1
have said, I have no objection to an
open session being held for discussing
this matter. We c¢an have a dis-
cussion in the open House, but as has
been pointed out by Shri Anthony,
what wa discuss should be comple-
tely reievant to the present situation
as it is. (Interruption). I would not
mind the House discussing about our
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faults and failings sometime later.
But this will not be the time when
we point out to those things and dis-
cuss them here. 1 would, therefore,
appeal to hon. Members that we have
to show 1o the world that we stand
united on this matter and will fight
if necessary, unitedly.

oft fesa qeama® : @9 1962 F
oft gour Faa w1 oY feqfs § 2w
AT 9T 9T |

Shri Nath Pai: Let him make it
clear that wg stand united in resist-
ing, and not repeating the mistake.
Let us make clear that point. (Inter-
Tuption).

Mr, Speaker: Order, order.

Dr. M. 8. Auney (Nagpur): I believe
that, from 'my own experience, if a
secret session is held, with the con-
sent of all the parties in the House,
it shall have a very great and salu-
tary effect upon the world at large
and show the attitude of India,
So, if possible, that idea should be
pursued.

Mr. Speaker: We have pessed that
stage now. The majority opinion 1y
that it should be an open session,
that an open session should be held.
The other thing is, so far as the
Adjournment Molion is concerned,
that i; ruled cut, because there is an
attack and the Government ig trying
to repulse it. There is no gquestion
of any Adjournment Motion. So far
as the Motion by the Leader of the
House of the Government itself is
concernied, they have to say whether
they are goiny to make it or some
private Mcmber will make it.

Shri Lal Bahadur Shastri: We will
make it.

Mr. Speaker: The Government jt-
self weuld make the motion ang the
discussion will take place on—

Shri Satya Narayan Sinha:
nesday.

Wed-
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on the Table

Mr, Speaker: Wednesday. We shall
have that discussion here on Wed-
nesday. (Interruption).

Some HOn. Members: Time?

Mr. Speaker: The time cannot be
decided now. I will call the meeting
of the Business Advisory Committee
and the time will be decided there.

Shri S. M. Banerjee: It should not
be les: than three days.

Mo T wAET Mifgar (Fiamar):
o Wged,  ®RANT &1 ger
T & uFAT @ aFAr § T9AT URal
St #1 guw aA7 9fgT | FWAD A
ZEHT & UHAT FTERNT |

12.57 lrs.
PAPERS LAID ON THE TABLE

ANNUAL REPORT OF INDIAN STATISTICAL
INsTITUTE, CALCUTTA

The Prime Minister and Minister of
Atomic Energy (Shri La] Bahadur
Shastri): I beg to lay on the Table a
copy of Annual Report of the Indian
Statistical Institute, Calcutta, for the
year 1963-64. [Placed in Library.
See No. LT-4272/65].

ORDER, RE. REVISION OF RATES OF
DEARNESS ALLOWANCE TO CENTRAL
GOVERNMENT EMPLOYEES

The Minister of Finance (Shri T. T.
Krishnamachari): I beg to lay on the
Table a copy of an order revising the
rates of dearness allowance to Cent-
ral, Governmeni employees. [Placed
in Library, See No. LT-4273/65].

Mr. Speaker: Shri Swaran Singh.

Shri S. M. Banerjee (Kanpur): Sir,
I want to say a word about the state-
ment laid on the Table just now.
You remember that when this ques-
tion of dearness allowance was raised
by me the other day, the hon. Fin-
ance Minister was kind enough to say



